MOST IMMEDIATE
ASSEMBLY QUESTION

GOVERNMENT OF N.C.T. OF DELHI
REVENUE DEPARTMENT: PARLIAMENT CELL
5, SHAM NATH MARG, DELHI-110054

No. F.11/1675/DC/PC/VS/2021/SC\'7 Dated: ©2- 6\~ 2022

To

The Dy. Secretary (Question Cell)
Delhi Legislative Secretariat.
Old Secretariat Delhi-110054

Sub: Reply to Vidhan Sabha Starred Question No. 20 fix

ed for 03.01.2022 raised by
Hon’ble ML A Sh. Raghuvinder Shokeen.

Sir,
Please find enclosed herewith the 100 copies of the reply in respect of above said
question for further necessary action at you end.

This issues with the prior approval of Competent Authority.
Yours faithfully

Encl.: As above. Dy 1d
(ANIL SIROHI)
SUB DIVISIONAL MAGISTRATE-III (HQ)
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ANIL SIROHI
SDM (HQ)
Revenue Department
Govt. of NCT of Qefhv

£ Sham Nath Marg, D¢

*y
i.‘i" } ]
e
[
e S -
£t
i
;5-',' i
o N
ot
SR S - o-
‘,«4*‘
il
jas
&

v
— e e
. :ﬁ\
g A
‘l'f' 1T
>
;ﬂ* ’(
i 4
= g - o
‘.;ﬁ\_
PN v |
o 41
Fir
% ¥
Lol
2
- w. o



'

RN
APy IS
Wlamriimant o b«
Uagartmam

of Hagarcw

e LIRS & 1 IRY ,”,.

SANJEEV KH]RWAR IAS Y Yy [“.r At flT".‘-H‘; Oaliy

dI00 2929 Fae 2191 1249

" AL

L) ('n;u

1100%4

Pr Sac fﬁlﬂr‘f fRGJ'dHutj) «cum _5' ll. nF. O "zrn.r;
Civsional Commissianar 00 )y ]r.w o 1ar:|! L P

camn 06 [18]n 02

Dear E, (l !

Kind attention (s invited ta this aoffice DO, [etter | 1,0972021 [lar
transfer/posting of 03 Grade-1 [DASS)/Section Officer, 10 Grade 1 (DASS)/ ASO
te 20 Grade -l (DASS)/Sr. Asaistant officera/officlala in the Revenue Department
againat the avatlable sanctioned posts to execute various routine wark/jobs an
well as [acthitution of schemes and programmes in a tme bound matter which
s been recently entrusted to the department. In the past four months, a total
of 15 Grade = | Officers have been transferred away from Reverue Department
whereas, the intake is of 13 officers. Apart from the above, it Is alao intimated
that 03 Grade-l{DASS)/Officers have been put under auspenslon due to which

the Department ia facing acute shortage of Officera

[ sholl be grateful, if you kindly look Into the matter personally for
trans{er/postng of atleast 10 Grade-l[DASS)/Officers, apart [ram the carlier
request of this office, in the Revenue Department on diverted capacity from other

Departments for smooth functioning and better delivery of services

With v n-~
A»U \[‘W

(BANJEEV u&cﬂﬁ' ) Sfisty

PR. SECRETARY (REVENUE)

SECRETARY (BERVICES)
Services Department i
Oovt. of NCT of Delhi
Delhi Secretariat,
New Delhi.



FNo. pA/DC/SOUth/2021/ 72 -3 /7 Dated; ’/’///7 /q"l /
To ‘

The Seq POTamy (Servy Cs)
SCTvIces Department
Govt of NCT ol Delhj
Delhi Scctt, New Delhi

Sub: Regarding requisition of manpower
Sir,

. As your goodself is well aware that new variant of Omicron virus is spreading
m Delhi with faster pace, posing a serious concern. The Revenue Department is
already working on that front and simultaneously has also been assigned additional
functions related to Industries, Department, WCD ang Social Welfare Department
schemes.
In the past also Delhj has gone through scrious crises of second wave of
well

Covid-19 and same was  tackled courageously by our front warriors as well as
Mmanpower deputed from varioys departments of GNCTD.

Now, since the cases arc on increasing trend again suflicient number of
manpower is required by all the districts of Revenue Department.

Therefore, it is kindly requested that sufficient manpower, as per list enclosed
may be put at the disposal of Revenue Department at the earljest.

This issues with the prior approval of Pr, Secretary (Revenue)

‘xﬁ\\uurs faithfully,
> A
! \
LN’/ P

\ A
VY A\

(SONALIKA JIWANI)
Deputy Commissioner(IV)

Encl: as above

Copy to:
1.PA to Pr. Secretary(Revenuc) \ . U{, L
AT
(SONALIKA JIWANI)

Deputy Commissioner(IV)

Crannad itk A~
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SDM information that
fol!owing
staffs are required,
Sh. Vivek Sharma SO,
24 posted in
Trade & Taxes Deptt. & sh.
Ashutosh Dived;,
SO Forensijc Science Lab,
Rohini




